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Madhya Bharat Gangajali Fund Trust 

3222. Shri Radhelal Vyas: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether he has received a 
request of the Vice-Chancellor and a 
Resolution of the senate of the Vlk-
ram University, Ujjain, to have the 
sum of Rs. 25 llakhs which was 
sanctioned by the Madhya Bharat 
Gangajali Fund Trust for develop-
ment reserves of the University, paid 
to the University; and 

(b) if so, the action taken ill the 
matter? 

The MiDlster of State in the MiDIs-
. try of Home Affairs and MillJster of 
Defeooe Supplies in the MiDIstry of 
Defence (Shri HaW): (a) Yes, Sir. 

(b) The matter is under cOlllli.-
deration. 

3223. Shri Duaratha Deb: 
Shri BiftJl DuUiL: 

Will the MlDJster of Labour, _-
p10yment &lUI BehabWtatloll be 
pleased to state: 

(a) whether the Government of 
Tripura have written oft' debts of old 
displaced persons up to an amoUDt 
of Rupees one thousand, as per diree-
tion of the Central Governmenf; and 

(b) if not, the reasons therefor? 

The Deputy MinIster in the MiU-
try Of Labour, Employment and Re-
habilitation (Shri D. R. Chavan): (a) 
No, Sir. 

(b) The accounting procedure for 
the remission of the loans has not 
yet been finalised by the Accountallt 
General. 

Corruption Cases in Tripura: 

3224. Sbri Dasaratha Deb: 
Sbri Biren Dutta: 

Will the Minister of Home Affain 
be pleased to state: 

(a) whether the attention of the 
Central Bureau of Investigations was 
drawn to cases of corruption in Tri-
pura, during the last 5 years; 

(b) if so, the nature of such Calles; 
and 

(c) the steps taken in these cases! 

The Minister of state in the Minb-
try of Home Affairs and Ministry of 
Defence SUPPlies in the Ministry fill 
Defeilce (Shri HaW): (a) "{es, Sir. 

(b) 14 cases were registered for 
enquiry /investlgation during the 
period 1961 to 1966. These related 
to misappropriatiolll of Government 




